SLP(Crl.)No. 1994 CF 2000

| TEM No. 44 Court No. 4 SECTION |1 A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 1994/ 2000

(From the judgenent and order dated 02/12/1999 in CRLA 538/88

of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

STATE OF HARYANA Petitioner (s)
VERSUS

MAI RAM Respondent (s)

( Wth Appln(s). for stay )
( Wth Ofice Report )

Date : 19/02/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. T. THOVAS
HON BLE MR JUSTICE R P. SETHI

For Petitioner (s)
M . Mahabir Singh, Adv.

For Respondent (s)
M. Prem Nath Mal hotra, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

. SP1
Hemal at ha (HK Bhati a)
Court Master



